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e ght by Karnataka for Hydel
project

5128. SHRI D. B. CHANDRA GOWDA:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether Government of Karnataka
have sought the Central Government's as-
sistance for seeking special allocations for
takirg up big hydcl projects in the State;
and

(b) if so, the particulars thereof and the
decision taken in this regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) : (a) and (b). The Government of
Karnataka had asked for Central assistance
for financing the Kalinadi hydel project.
The Central Government have sanctiored
an amount of Rs. 10.37 crores during
1972-73 as special assistance for this pro-
ject. During the current year the Central
Government are  providing Rs. 14.89
crores, subject to the States shares of ex-
penditure on power programmes for the
fourth Plan being fully utilised.
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5130. SHRI G. Y. KRISHNAN: Will
thc Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Electricity Board of
Karnataha State has approached the Cen-
tral Government for financial help to have
the maximum electrification in  the rural
areas of the State; and

(b) if so, the reaction of the Central

Government thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) and (b). The programme of
rural electrification is drawn uo and financ-
ed by the State Governments through their
State Plans. Additive finances are provided
by the Rural Electrification Corroration to
the State Electricity Boards for implementa-
iton of their rural elcctrification schemes.
The Corporation has so far sanctioned 27
schemes (including one rural electric co-
opcrative) sponsored by the Karrataka
State Electricity Board. These schemes in-
volve a total assistance of Rs. 12.27 crores
for clectrification of 1580 villages and
cnergisation of 20.450 pumpscts. These
schemes are phased for completion in a
period of 3—S5 years.

Five more schemes of the Karnataka
State Electricity Board, involving a total
cost of Rs. 5.29 crores, are under consi-
deration of the Corporation at present.
The pending schemes will be sarctioned by
the Corporation if these are technically
feasible and financially viable.
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